
RAJASTHAN HIGH COURT. JODHPUR

No.E.Y.lO7l2021 Date-25.04.202t

NOTICE

The Rajasthan High Court, Jodhpur with its Bench at Jaipur and all

Subordinate Courts shall remain closed on Monday, the 26'h April, 2021 on

account of sad demise of Hon'ble Mr: Justice Mohan M. Shantanagouda4

Judge, Supreme Court of India.

By Order

H,r.-
REGISTRARCENERAL

No. GeTLiXIX/Misc,/2021/985 Date - 25.04.2021

Copy forwarded to the following with rtquest to place the same beforc His[Ier Lordship for kind
pcrusal.

1, The Registar-cum-Principal Secreatary to Hon'ble the Chiel Justice, Rajasthan High Coun.

2. All Private Secrctades to Hon'ble Judges, Rajasthao High Courr, Jodhpur/Jaipur Bench, Jaipur.
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REGISTRAR GENERAL

Copy also forwarded to the following for information and necessary action:-

1. The Pliucipal Se€retary to Govt. Law Department-{:-um-Legal Rememberance, Raj. ,Jaipur/

2. The Registrar General, Rajasthan High Court, Jodhpur.

3. The RegisEar (14g.) / (Admn.) / (Rules) / (Class.) / (Exam.) / Officer on Special Duty,

4. (F & I) Officer on Special Duty, Raji$than High Courr, Jodhpur

5. The RegisEar (Admn.) (Vigilance) C/r'rits) (Class.), Rajasthar High Coun, Jaipur Bench, Jaipu.

6. Regisuar-Cum-CPc, Rajasthan High Cour, Jaipu Bench, Jaipur

7, All the Diststict & Sessions Judges with request to cilct ate the same amongst all the Presiding Officers of
dle Couts Subordinate ro them.

8. The Special Judge, C.B.l./Family CounrDistrict Consumer ForurrlyN.D.P.S./A.C.D., Jodhpur

9. The Judge, Sp€cial Couft for Prote(ion of Chitdren ftom Sexual Offences Act, 2012 & Commission for
Pmtectior of Child Right Acl, 2005, Jodhpur/Commercial Cout, Jodhpu.

10. The Jud8e, Industdal Tiibunal-cum-MACT/EC Act Cases, Jodhpur.

11. The Registar, Ceotral Administrative Tributal, Jodhpur.

12. The Director, Rajasthar State Judicial Academy, Jodhpur.

13, The Advocate GeneraVall Additiooal Advocate Generals, Jodhpur.

14. Goverment Advocate Office, Jodhpur.

15. The Chairma Vice Chairma Member/Secletary Bar Council of Rajasrhabn, Jodhpur.

16. The Joint Secretary, Raj. State Legal Service Aurhodty, Jodhpur.

17. The Seqetary, RHC Legal Service Committee, Jodhpur.

18. The President, Raj. High Court Advocates'Association, Jodhpu.

19. The PresideDt, Raj. High Cou( Law),els'Association, Jodhpur.

20. The Pr€sident, Rai. High Coun BarAssociation, Jaipur.

21. The President, the Jaipur Bar Association, Jaipur.

22. The Registrar (Judl.) All Joint RegistradAll Dy. Regisrrars, RHC, Jodhpur/Jaipur.

23. All Assistart Registra$/All Couns Masrerysr.A.O./Sr.Librarian/Coun Officer/Admn. Officerc
JudiciaV.A-A.O's, Rajasthan High Coun, Jodhpur[aipur

24. Official Liquidator Bi/75-A, Rajen&a Marg, Jaipur.

25. The Edictor, ILR Rajasthan Series, Raj. High Com, Jodhpur.

26. Notice Board.
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